
PROCEEDINGS OF HI6H COURT OF ANDHRA PRADE5H
A'IAARAVATI

SUB: BASIC TRAINING PROGRAMI ES - Nominotion of Junior Civil

Judges of XXII ond XXfII Bosic Courses to undergo Port-f
fnstitutionol Troining (Phose-2) for three months ot the Acodemy

i.e., f rom O1.O7.2019 to 30.09.2019 qnd Port-ff Mid Term Procticol
Tnoining (Phose-2) for three months i.e., one month troining ot the
Acodemy from 01.10.2019 to 31.10.2019 and remoining two months

troining ot the respective District Heodguorters from 01.11.2019

to 31.12.2019, olong wifh other 04 Junior Civil Judges in vorious
dotes-ORDERS-ISSUED.

REF: 1. 6.O.Ms.No.171, doted 09.11.2017 ond 6.O.Rt.No.894, doted
16.11.2017, Low (LA & J - Home-Courts.A) Deportment,
Government of Andhro Prodesh.

High Court's proceedings Order Roc.No.8l2l/2017'B.Spl.,
doted 16.12.2017.

High Court's proceedings Order Roc.No.2721/2018-8.3pl.,

doted 30.04.2018.
6.O.Ms.No.107, Low (LA & J-Home-Courts.A) Department,
doted 26.07.2018 from the Government of Andhro Prodesh.

High Court's Proceedings Order Roc.No.5924/2O18'8.5p1.,

doted 30.10.2018.

Letter Roc.N o.448 / 2019 / TSJA-5ec'bod, dot ed 06.06.2019

fnom the Director, Telongono Stote Judiciol Academy,

Secunderobod.

oRDER POC.NO.497/2019-B.5PL. DaTED:17.06.2019
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The High Court possed the following Orders:

The following 37 Junior Civil Judges of XXII Bosic Course, excluding the

nome of Ms. P.rsworyo , since the officer expired on 05.01.2019 qnd 14 Junior

civil Judges of XXII Bosic course, mentioned in column Number 2,arehereby

nominoted to undergo Port-f Institutional Troining (Phose-2) for o period of

three months from 01.07.2019 to 30.09.2019 0nd Part-rr Mid Term Procticol

Troining (Phose-2) for 03 months i.e., one month troining from 01.10.2019 to

31.10.2019 ot the Telongono Stote Judiciol Acodemy, 5ecundenobod and

remoining two months i.e., from 01.11.?019 ro 31.12.2019 at fhe respective

District Heodguorters of the postings of the officers ond they ore directed lo

hondover charge of their post(s) to the Officers mentioned ogoinst their nomes

in column Number 3 ond proceed to report before the Director, Judicial

Academy, Secunderobod ot 8:30 o.m., on ot.o7.?ol9 (Mondoy) for porticipoting

in the soid basic troining.



Junior Civil Judges of XXII Bosic Course:

sL.
NO.

SARVASRI:

PRESIDINo OFFICER OF THE
COURT PLACED IN

FULL ADDITIONAL CHARGE

1 )( 2( ) 3)(

1 6.Korthik,
Judiciol Mogistrote of First Closs,

Speciol Mobile Court,
Anonthopurom.

Spl. Judiciol Mogistrote of First
Closs, Excise Court, Anonthopurom.

2 J. Sujin Kumor,
Addl. Junior Civil Judge, Kondukur,
Prokosom District.

Prl. Junior Civil Judge, Kondukur,
Prokosom District.

Ms. C.Hori Priyo,
Addl. Junior
Amolopurom,

District.

Judge,
6odovori

Prl. Junior
A molopurom,

District

Judge,
6odovori

4 Muzeeb Posopolo Syed,
Junior Civil Judge, Venkatogiri,
Nellore District.

Prl. Junior Civil Judge, Gudur,

Nellore District.

5 K.Bhoroth Chondro,
Addl. Junior Civil Judge, Addonki,
Prokosom District.

Prl. Junior Civil Judge, Addonki,
Prokosqm District.

Prl. Junior
Anonthapurom.

Civil Judge,Smt. V.Deepthi,
Junior Civil Judge, Kolyondurg,
Anonthopurom District.

K.Rokesh,

Junior Civil Jud9e, Bonogonopolle,

Kurnool District.

I J.Kishore Kumar,
Speciol Judicial Mogistrote of First
Closs, Excise Court, Srikokulom.

I Addl. Junior Civil Judge,
Srikokulom.

9 Ms.6.Sindhu,
Junior Civil Judge, Nondikotkur,
Kurnool District.

I Addl. Junior Civil Judge, Kurnool.

//2//

NAIIE OF THE NOA1INATED
OFFICER WITH DESIGNATION
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Civil

Eost

Civil

Eost
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7. Junior Civil trudge, Koilkuntlo,
Kurnool District.



//3//

10. Ms. V.Devi Soi Srivoni,
Junior Civil Judge, Puttoponthi,
Anonthopurom Districf .

Prl. Junior
Dhqrmovorom,
District.

Civil trudge,
Anonthopurom

11. K.6uru Arovind,
II Addl. Junior Civil Judge,
Mochilipotnom, Krishno District.

t?. Smt. 6..5wothi,
Junior Civil Judge,
Srikokulom District.

Rajom,
Junior Civil trudge, Ponduru,

Srikokulam Distnict.

13. 6.Lenin Bobu,

Judiciol Mogisfrote of First Closs,

Speciol Mobile Court, Srikokulom.

Prl. Junior Civil Judge, Srikokulom

14. M.Sninivosa Roo,

Addl. Junior
Dhormovorom,

Districf .

Prl. Junior
Dhormovorom,

District.

15. 5mt. D.Soujonyo,
Iff Addl. Junior Civil Judge
(Juvenile Court), Tirupoti, Chittoor
District.

rI Addl. Junior Civil Judge,
Tirupothi, Chiftoor District.

t6. P.Venkotesworlu,
W Addl. Junior Civil Judge,
Rojamohendrovorom, Eost Godovori

District.

V Addl. Junior Civil Judge,
Rojomohendrovoram, Eost Godovori

District.

17. Ms.S.Jyothi,
Junior Civil Judge, Alur, Kurnool

District.

II Addl. Junior Civil Judge, Adoni,

Kurnool District.

Ms. P.Honeesho,

IV Addl. Junior Civil Judge,
Rojomohendrovorom, Eost Godovori

District.

I Addl. Junior Civil Judge,
Rojomohendrovorqm, Eost Godovsri

District.

19. 5mt. Y.Premolotho,
II Addl. Junior Civil Judge, Tenoli,

6untur Distnict.

I Addl. Junior Civil Judge, Tenoli,

6untur District.

20 5mt. M.Sonojonommo,
III Addl. Junior Civil Judge,
Chiftoor.

il Addl. Junior Civil trudge,
Chittoor.

I Addl. Junior Civil Judge,
Mochilipotnom, Krishna District.

Civil Judge,
Anonthopurom

Civil Judge,
Anonthopurom

18.



21. 6.5ninivos,
Junior Civil Judge, Norosannopet,
Srikokulom District.

22. Smt. K.Nogo Lokshmi,

II Addl. Junior Civil Judge,
Kokinodo, East 6odovori District.

Prl. Junior Civil Judge, Kokinodo,

Eost Godavori District.

23. Ziouddin 5hoik,
Junion Civil Judge, Palokondo,

Srikokulom District.

Junior Civil Judge, Amodolovoloso,

Srikokulom District.

24. Smt. M.Sivo Porvothi,

Junior Civil Judge, 6ojuwoko,

Visokhopotnom District.

I Addl. Junior Civil

Visokhopotnom.

Jud9e,

25. Ms. P.Bujji,
Addl. Junior Civil Judge, Bobbili,
Vizionogorom District.

Civil Judge,
Vizionogorom

26. E.Sudhokoro Roo,

Judiciol Magistrote of First Closs,

Speciol Mobile Court, Chittoor.

Spl. Judiciol Mogistrote of Finst
Closs, Excise Court, Chittoor.

27 Smt. Mohideen Zomruth Begum

Komoludeen,

Addl. Junior Civil Judge, Penukondo,

Anonthopurom District.

Prl. Junior Civil Judge, Hindupur,
Anonthopurom District.

28. A.Romesh,

I Addl. Junior Civil Judge, Nellore
III Addl. Junior Civil Judge,
Nellore.

29. Ms. J.Sowmyo Josephine,
Junior Civil Judge, Nondolur,
Kodopo District.

Junior Civil Judge, Rojompet,

Kodopo District.

30. S.Srinivoso Kolyon,

Judiciol Mogistrote of First Closs,

Special Mobile Court,

Mochilipotnom, Krishno District.

31. Smt.5.Komolovolli,
Junior Civil Judge, Urovokondo,

Anonthopurom District.

Junior Civil Judge, Amodolovoloso,

Srikokulom District.

Prl. Junior
Porvothipurom,
District.

Speciol Judiciol Mogistrote of
First Closs, Excise Court,

Mochilipotnom, Krishna District.

Junior Civil Judge, 6untokol,
Anonthopurom Districf .
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Junior Civil Judges of XXIII Bosic Course:

32. Smt. J.Sri Seeto,
II Addl. Junior Civil

WII Metropoliton
Visokhopotnom.

Judge-cum-
Mogistrote,

Controller-cum-fV
Mogistrote,

33. Smt. K.Lotho,
III Addl. Junior Civil Judge-cum-
IX Addl. Metropoliton Mogistrote,
Visokhopotnom.

V Addl. Junior Civil

Visokhopotnom.

Jud9e,

34 L.Jogodeesh Kumar,
rrl Metropoliton
Speciol Mobile
Visokhopotnom.

Mogistrote,
Court,

Speciol Speciol

Mogistrote of First Closs,

Court, Visokhopotnom.

Judiciol
Excise

35. Smt. N.Mory,
II Addl. Junior Civil Judge, Tonuku,

West Godovori District.

I Addl. Junior Civil Judge, Tonuku,

West Godovori District.

36. Smt. 6.Vijoyo Lokshmi,
III Addl. Junior Civil Judge-cum-
XII Addl. Metropoliton Mogistrote,
Vijoyawodo, Krishno District.

II Addl. Junior Civil Judge,
Vijoyowodo, Krishno District.

NAME OF THE NOMTNATED
OFFICER WTTH DE5]6NATION

SARVASRI:

PRESIDING OFFICER OF THE
COURT PLACED IN

FULL ADDITIONAL CHARoE

)(1 )(2 )(3

1 N.Jyothi,
Addl. Junior Civil

Nidodovolu, West
District.

Judge,
6odovori

Prl. Junior Civil Judge, Nidodovolu,

West 6odovqri District.

2 P.Rojon Udoy Prokosh,

Junior Civil Judge, Atmokur,

Kurnool District.

Prl. Junior Civil Judge, Nondyol,

Kunnool District.

3 K.Bhorgovi,
I Addl. Junior Civil Judge, Adoni,

Kurnool District

Prl. Junior Civil Judqe, Adoni,

Kurnool District.

R.Horiko,
Addl. Junior Civil Judge, Rayochoti,

Kodopo District.

Prl. Junior Civil trudge, Royochoti,

Kodopo District.

Rent

Metropliton
Visokhopotnom.

SL.
NO.

4.
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5 B.Konoko Lokshmi,
Irf Addl. Junior Civil Judge,
Ongole, Prokosom District.

I Addl. Junior Civil ludge, Ongole,

Prokosom District.

6 M.Prosonno Lokshmi,
Addl. Junior Civil Judge, Chirolo,

Prokosom District.

Prl. Junior Civil Judge, Chirolo,

Prqkosom District.

B.Romyo,

Junior Civil Judge, Muvvo, Krishno

District.
(the Court of Addl. Junior Civil

Judge's Court shifted from
Agonigoddo to Muwo)

Prl. Junior Civil Judge, Avonigoddo,

Krishno District

I S.Voni,
Junior Civil Judge, Dorsi. Prokosom

District.

Junior Civil Judge, Podili, Prokosom

District

Prl. Junior Civil Judge, 6iddolur,
Prokosom District.

D.Dhonoroju,
Junior Civil Judge, Solur,
Vizionogorom District.

Junior Civil

6ojopothinogorom,
District.

Judge,
Vizionogorom

11. K.Srinivos,
IV Addl. Junior Civil Judge,
Tirupoti, Chittoor District.

V Addl. Junior Civil Judge,
Tirupothi, Chittoor District.

t2. D.Sri Bhoroni,
Addl. Junior Civil Judge,
Nondigomo, Krishna District.

Prl. Junior Civil Judge, Nondigoma,

Krishno District.

13. E.Prothibo,
I Addl. Junior Civil Judge,
Proddotur, Kodopa Districf .

il Addl. Junior Civil Judge,
Proddotur, Kodopa District

t4. B.Sirisho,
Addl. Junior Civil Judge (Juvenile

Court), Vizionogorom.

Prl. Junior
Vizionogorom.

Civil Judge,

7.

9 Y.Soritho,
Addl. Junior Civil Judge, Giddolur,
Prakosom District.

10.



The following Junior Civil Judges, mentioned in column number 2 ore olso
nominofed to undergo the bosic troining in vorious dofes in odditionol to the
obove soid Junior Civil Judges os per the schedule given below, ond they ore
directed to hondover chorge of their post(s) to the Officers mentioned agoinst
their nomes in Column Number 3 ond proceed to report before the Director,
Judiciol Academy, Secundenobod os mentioned in column number 2, for
porticipoting in the soid bosic troining.

NAI E OF THE NOIYIINATED
OFFICER WITH DESI6NAT]ON

SARVASRI:

5L.
NO

( I

1 Smt. N.Rodhiko,
Junior Civil Judge, Pidugurollo,

6untun District.

XX Bosic Course (1'r botch) to
undengo Port-I Institutionol Troining
(Phose-2) for two months i.e., from
01.O8.2019 to 30.09.2019 ond

Port-II /vlid Term Procticol Troining
(Phose-2) for one month i.e., from
Or.10.2019 to 31.10.2019 ot
Telongono Stote Judiciol Acodemy,
Secunderobod ond directed to
report ot the Acodemy on

01 .08.2019 by O9.30 o.m.

Speciol Judiciol Magistrote of
Speciol Judiciol Mogistrote of
First Closs, Excise Court, Ongole,

Prokqsom District.

?

XX Bosic Course (l'r botch) to
undergo Port-I Instifufionol Troining
(Phose-2) for one month i.e., from
Ol .O7.?Ol9 to 3l .O7.2019 ot
Telongono Stote Judiciol Acodemy,

Secunderobod ond Port-II Mid
Term Procticol Troining for two

months i.e., from 01 .08.2019 to
30.09.2019 at the District
Heodguorters of the officer ond

directed to report ot the Acodemy

on 07.O7.?Ol9 by 08.30 o.m.

PRESIDINo OFFICER OF THE
COURT PLACED IN

FULL ADDITION^L CHARGE

) (2) (3)

II Addl. Junior Civil Judge,
Norsoroopet, 6untur District.

Smt. N.Sorodo,
rr Addl. Junior Civil Judge
(Juvenile Court), Ongole, Prokosom

District.
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The officers mentioned in Column Number 3 will be in full odditionol
charge of the post ond olso the post(s) for which the nominoted ofticers are
holding in full odditionol chorge if ony, during the period of absence of the obove
soid Off icers os per the schedula given obove.

In cose, the nominoted officers to whom they hove to hondover chorge
ore on leove or obsent for ony reoson, the concerned officers will seek
instructions from the concerned Unit Heods who in turn will moke olternotive
orrongements ond send the some to the High Court, for rotificotion.

On return from the soid bosic troining, the officers mentioned in Column

Number 2, will rejoin duty in their respecfive posts.

3 Prl. Junior
Parvothipurom,
District.

Civil Judge,
Vizionogoram

Ms. V.Sri Romo,

Speciol Judiciol Mogistrote of
First Closs, Excise Court,Guntur

XXI Bosic Course to undergo Port-I
Insfitutionol Troining (Phose-2) for
o period of one month from
01 .09.2019 to 30.09.2019 and
Port-II AAid Term Procficol (Phose-
2) for 03 months i.e., one month
troining from 01 .10.2019 to
31.10.2019 ot Telongono Stote
Judiciol Acodemy, Secunderobod ond
remoining two months i.e., from
01 .11.2O19 to 31.12.2019 ot the
respective District Heodguorters of
the posfing of the officer ond
directed to report ot the Acodemy
on 01 .09.2019 by 09.30 o.m.

V Addl. Junior Civil Judge, Guntur

Ms. M.Vijoyo Romeswori,
Addl. Junior Civil Judge,
Porvothipurom, Vizionogorom

District

XXI Bosic Course to undergo Port-I
Institutionol Troining (Phose-2) for
two months i .e. , from Ol .O7 .2019
to 31.08.2019 ond Port-II Mid
Term Procticol Troining (Phose- 1)

for one month i.e., from
01.09.2019 to 30.09.2019 ot
Telongono Stote Judiciol Acodemy,
Secunderobod ond directed to
report ot the Acodemy on

Ol .O7.2019 by 09.30 o.m.

4.
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After complelion of Port-f fnstitutionol Troining ond Pnocticol Troining ot
Judiciol Acodemy, Secunderobod, the troinee Junior Civil Judges ore directed to
reporl before the Prl. District ond Sessions Judge concerned to undergo the
Porf-If Mid-Term Procticol Troining ot the respective District Headguorters of
the officer in which they ore working, os per the Schedule given obove.

The lroinee Junior Civil Judges will be under the control of Director,
Telongono Stote Judiciol Acodemy, Secunderobad ond the concerned Prl.

District qnd Sessions Judge, during their troining period respectively.

The Director, Telongono Stote Judiciol Academy, Secunderobod will

sddress the letters to the concerned Prl. District ond Sessions Judges
informing obout the Course content ond the orrongements to be mode.

At the end of troining, the Director, Telongono Stote Judiciol Academy,

Secunderobod ond the concerned Prl. District ond Sessions Judges, will report
to the High Court with negord to successful completion of the trqining by the
troinees.

The concerned Prl. District ond Sessions Judges/Unit Heods ore ditecled
to instruct the officers, who ore holding full odditional charge of the posts of
the officers undergoing troining ot Judiciol Acadeny, Secunderobod ond ot the

?espective District/ Unit Heodguorters to drow the poy ond ollowonces of the

soid officers during the soid troining period ond send the some to lhe Officers.

NOTE: 1. The officers nominoted for bosic troining ore entitled only for ocfuol journey

time before reporting ot Telongono Stote Judiciol Acodemy, Secunderobod.

2. The Troining Proceedings is placed in the High court's Web

Site http ;/ /hc.ao.nic.in. The downlooded copy fron the web site is volid for
relieving ond rePorting troining ot Telongono Stot€ Judiciol Acodemy,

Secunderobod ond ot the respective District Heodquorters of the officers.

AR oENERA

FAC. REGISTRAR (VI6ILANCE)

To

1. The officers.
2. Theinchargeofficers.
3. The Registror, Informotion Technology-cum-centrol Project coordinotor,

High Court of Andhro Prodesh, Amorovothi (with o reguest to direct the

concerned to ploce the proceedings in the High Court's Website under

general informotion).
4. The Director, Telongono Stote Judiciol Acodemy, Secunderobod.

,4,

The concerned Prl. District ond Sessions Judges are directed to permit
the soid lroinee Junior Civil Judges to attend different Courts ond different
Sections of the Courts in their District/Unit Heodguarters to leorn the work by

observotion.
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5 THE PRL. DISTR,ICT AND SE55ION5 JUD6E5:
Anonthopurom, Chitfoor, East Godovori at Rojomohendrovarom, 6untur,
Kodopo, Kurnool, Krishno at Mochilipotnom, Nellore, Prokosom ot Ongole,

Srikokulom, Visokhopotnom, Vizionogorom ond West Godovori ot Eluru.

THE I ADDITIONAL DISTRICT AND SESSIONS JUD6E5:
Anonthopurom, Chittoor, Eost 6odovori ot Rojomohendrovorom, 6untur,

Kodopo, Kunnool, Krishno ot Mochilipotnam, Nellore, Prokosom al Ongole,

Srikokulom, Visokhopotnam, Vizionogorom and West Godqvoni ot Eluru.

7 THE DISTRICT TREASURY OFFICERS:
Anonthopuram, Chittoor, Eost 6odovori ot Rojomohendrovorom, 6untur,
Kodapo, Kurnool, Krishno ot Mochilipotnom, Nellore, Prokosom at Ongole,

Srikokulom, Visokhopotnom, Vizionogorom ond Wesf Godovori ot Eluru.

8 The Section Officers: Accounts Section, B-Section, Computer Section,

D-l Budget, E-Section, O.P.Cell, Speciol Officers Section, Vigilance Cell

ond Work P.eview Cell, High Court of Andhra Prodesh ot Amorovothi.

6.

+5Pore.


